NATIONAL COMPANY LAW TRIBUNAL
DIVISION BENCH \
CHENNAI L)
ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AM Ul o %o 1g

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL
SHRI. ANIL KUMAR B, MEMBER - TECHNICAL

APPLICATION NUMBER : MA/606/2019

PETITION NUMBER : CP/141/1B/2018
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(SAMAARA LEATHERS PVT LTD)

UNDER SECTION : Sec 19(2)
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MA/606/2019 IN CP/141/1B/2018 47

ORDER

Counsel for the Resolution Professional is present. Counsel for the

Respondent is present; filed an affidavit giving the details of the documents, which
have already been given and those which have to be provided to the Resolution

Professional.

It has been submitted that the record is lying with the Auditor along with the
tally back up and the audit is yet to be completed. It is also placed on record by
Counsel for the Resolution Professional that 100 days have already been completed
relating to the CIR process and till date the necessary documents, including tally

back up, is not made available by the Respondent / suspended Director.

In view of it, this Adjudicating Authority will be failing in its duty, if the Auditor
is not summoned to obtain the documents, which is in his custody.

Therefore, the Registry is directed to issue a notiée to the Auditor viz., Mr.
A.K. Rajagopalan & Co. The Counsel for the Respondent is directed to obtain copy
of this order and send it to the Auditor for his personal appearance in the matter on
next date of hearing.

The Auditor shall bring the Audit report along with all the documents
including tally back up for delivering the same to the Resolution Professional on next
date of hearing, failing which an appropriate order will be passed. Put up on
19.08.2019 at 10.30 A.M.
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